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lU. hn. 

MESSAGES FROM RAJYA SABHA 

. Secretary: Sir, I ha \'e to report the 
following messages received frOm thl> 
Secretary of Rajys Sabha:-

(i) 'I am directed to inform 
the Lok Sabha that the RaJya 
Sabha at its sittiog held on Satur-

day, the 7th May, 1966, adopted 
the foUowin, motion .. concurring 
in the recommendation of the Lok 
Sabha that (he Rajl'a Sabh. do 
a&l'ee to nomin8te sevel. members 
from the Rans Sabha (0 the P"b-
lie Accounts Committee for the 
term ending on the 30th April, 
1967:-

"That this House concurs in the 
'recommendation of the Lok Sabha 
that the Rnjy. Sabha do agree to 
nominatp seven member!; from the 
Rajya Sabha to associate with the 
Committee on Public Accounts of 
the Lok Sabha for the term ending 
on the 30th April, 1967 and do 
proceed to elect. in such manner 
as the Chairman may direct, seven 
members from among the mem ... 
bers of the House to serve on the 
said Committee." 

I am further to inform the Lok 
Sabha that at the sitting of the 
Rain Sabha h;ld on Monday, the 
16th May, 1966, the Chairman 
declared the following Members 
Of the Rajya Sabha to be duly 
eleeted to the said CommiUee:_ 

I. Shrimati Devaki Gopldas 

2. Shri P. K. Komaran 

3. Shri Om Mehta 

•. Shri Gaur" Murahari 

5. Shri M. C. Shab 
8. Shri B. K. P. Sinha 

7. Col. B. H. ~dj.' 

(II) 'r am directed to Inform the 
LaIr &abba that tne Raj,. S&bha 

:oat ft. aiWaI held on Saturda" tn. 
7th ...,., 111M, adopted the ftllJow-

mgrn.1.10A in reprd to the Joillt 
t:ommittee on Offices of Protlt:_ 

"l'hat this House concurs in the 
recommendation of the Lok Sabba 
that th" Rajy. Sabha do elect 
three Members to tho Joint Com-
mitte. on OftlC8I of Prollt io the 
vacancies caused by the retire-
ment of Shrimati Sharda Shar-
gava, Shri Hira Vallabha Trlpathi 
and Shri Lokanath liIi .. a from the 
membership of th" Raiya Sabha 011 
the 2nd April, 1986 and resolv"" 
th.t the House do proceed to eleet, 
In aecorlance with tbe BY_tern ",. 
proportional representation by 
means of the sln,le tran.terabl" 
vote, three Members from amon. 
the members or the House to the 
said Joint Committee to till thO' 
vacancies." 

I am further to inform the Lok 
Sabha that at the sitting or th .. 
Rajy. Sabha held on Monday, the 
16th May, 1966, the Chalrman_-
lar"d the following Members of 
t.h. Rajya Sabha to be duly elected 
to the said Joint Commtttee:-

I. Shrl Lokanath Misra 
2. SIIri p, C. Mitro 
3. Kumar! Shanta Valllht.' 

(iii) 'I am directed to inform the 
Lok Sabha that the Rajya Sabha 
at its sitting held on Saturday, the 
7th May. 1966, adopted the foUow-
ing motiOn concurring in the re-
comm,ndaliOn of the LaIc ~a 
that the Rajya Sabha do al1''''' to 
nominate two members from tile 
Rajya Sabhs to the Committee on 
Pvl>lIc Undertakiog. fO£ the un-
expired portiOn of the term of tM 
Committe .. :-

'"1'hat this Houae concu ... In the 
neommen<iatiOn of the Lolr: Sabha 
that the Rajya Sabha do agree to 
nominate two Memben "'om the 
Raj)'a Sabba to ll8Iociate with the 
Committee on Public Und.rt.kl .... 
of the Lok Sabha for the unexpired 
portion of the term of the Com-
mittee in the vaeaneieJ clu,("d b.'V 
the retirement ot Shri Lokanatl! 
Mlira and Shrl T. S. Pattablraman 
from the memberahip of the Rajya 
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Sabha on the 2nd April, 1966, and 
do proceed to elect, in such man-
ner as the Chairman may direct, 
~wo- members among the members 
ot the House to the said Commit-
tee to ft1! the vacanc\81," 

I am further to inform the l..ok 
Sabha that at the sitting ot the 
Rajya 8abha held on Monday, the 
16th May, 1966, the Chairman dec-
lared the following members of 
the RajYa 8abha to be duly elect-
ed to the said Committee:-

1. Shri Ariun A~ora 

2. Shri Vimalkumar M. Chordia'. 

12.26 h ... 

PRESIDENT'S ASSENT TO BILLS 

Secretary: Sir, I lay on the Table 
following two Bills passed by the 
Houses Of Parliament during the cur-
rent Ses.ion and .ssented to by the 
President since a report was last mad. 
to the House on the 7th April, 1966:-

(i) The Appropriation (No.2) 
Bill, 1986. 

(i1) The Finance Bill. 1966. 

12.26-112 1m. 

JUDGES (INQUIRY) BILL 

(i) REpORT o~ JOINT COMMrM'EE 

Shrl Krlabnamoonhy Rao (Shim-
op): I beg to present the Report 01 
the Joint Committee on the Bill to 
reguiate the procedure fOr the in-
vestigation and proof of the misbe-
haviour or incapacity of a Judg. of 
the Supreme Court Or ot a High 
Court and tor the presentation of an 
add ..... s by Parliament to the Presi_ 
dent. 

Sbrl Bar! VlabDu ltamatb (Hosh-
angabad): It has come more than two 
years after the Bill was introduced 
in the House. 

(ii) EVIDANCE BEFORE JOINT COM~ 

Shrl Krlahnamoorthy Rao: I be, to 
lay on the Table a copy of the evid-
ence given before the Joint Committee 
on the Bill to regulate the procedure 
fOr the investigation and proOf of the 
misbehaviour or incapacity of • 
Judge of a Supreme Court or Of .. 
High Court and for the presentat;' .. 
of an addr.~s by Parliament to the 
President. 

lZ.27 hrs. 

CORRECTION OF ANSWER TO S.' 
No. 261 RE. INTERFERENCE BY 
PAKISTAN IN AIR FLIGHTS 

The Minister of Slate 10 the MIals-
try of Tronsport and Aviation (Sbrl 
C. M. Poonacha): Sir, on 16th Nov-
ember, 11165, while answering part 
(b) of Starred Question No. 261 by 
Sarvashri P K. Deo, P. C. Borooah 
and Vishw" Nath Pandey, the then 
Minister of Transport laid a state· 
ment on the Table of the Sabha giv-
ing details of cargo and mails of!.-
loaded at Karachi during the Indo· 
Pakistan conflict last year. Subse-
quent to the laying of the statement, 
certain additional information h .... 
been received by the Government 
from two foreign airlines (KLM and 
Swissair), which slightly alters the 
position given in the statement. I 
am, therefore, laying on the Table of 
the Sabha, a revised statement givinc 
the correct position. [Placed in Lib-
rary. See No. LT-6375/66.] 

lUI hrs. 

CORRECTION OF ANSWi.R TO 
S.Q. No. 1669 RE QUTOTAS OF RAW 

MATERIALS TO BLACKLI!JI'ED 
FIRMS 

The MInISer of Iroa and SU>eI 
(Shrt T. N. Singh): Mr. Speaker, Sir, 
on 13-5-11166, In. supplementaq 
question arising out of Starred Q ... -
tion No. 168$ Sltri Mahavir ,.,... 
said that since Ministers nam.,. haYe 




